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CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
O.A./61/00326/2021 

 

This the 02nd day of March, 2021 

 

HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 
HON’BLE MR. ANAND MATHUR, MEMBER (A) 

 

Winner Raina, Aged 32 years S/o Sh. Chaman Lal Raina, R/o H. No. 21, 
Sector-1, S.S. Lane, Durga Nagar, P.O. Roop Nagar, Jammu. Pin Code: - 
180007. 

.......................Applicant 
(Advocate: Mr. Jagmohan Singh) 

 

Versus 
 

1. Union Territory of Jammu & Kashmir through Commissioner 
Secretary to Government, Department of Disaster Management, 
Relief and Rehabilitation Department, Civil Secretariat, Jammu. 
Pin Code-180001. 
 

2. Relief & Rehabilitation Commissioner (M), Jammu. Pin Code-
180002. 

 
3. Director Finance, Relief & Rehabilitation (DMRR), Civil 

Secretariat, Jammu. Pin Code-180001. 
 

4. Deputy Commissioner Relief, Relief Organisation, Srinagar. Pin 
Code-190001. 

      ...................Respondents 
(Advocate:- Mr. Sudesh Magotra, D.A.G.) 
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O R D E R [O R A L] 
 

Hon’ble Mr. Anand Mathur, Member (A): 

 

 

 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
/M.M/ 


